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MR. DEPUTY CHAIRMAN: Now, the Discussion on the working of the Ministry of External Affairs
will continue tomorrow. Two speakers, the Leader of Opposition and Shri Sitaram Yechury, will

be participating. All other speakers have spoken and no more speaker will be entertained. After
that, there will be reply immediately after the Question Hour.

RECOMMENDATIONS OF BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: | have to inform hon. Members that the Business Advisory
Committee in its meeting held on 30th July 2009 has allotted time for the Government business
as follows:—

Business Time allotted
1. Consideration and passing of the Constitution Half-an-hour
(One Hundred and Ninth Amendment) Bill,
2009
2. Consideration and passing of the Rubber Two Hours
(Amendment) Bill, 2009, after it is passed
by Lok Sabha.

MR. DEPUTY CHAIRMAN: Now, Special Mentions.

SPECIAL MENTIONS

Demand for taking strict action to check heavy inflow of
spurious chinese drugs into the country

SHRI A. ELAVARASAN (Tamil Nadu): Sir, | would like to bring to the notice of the
Government the heavy inflow of spurious Chinese drugs into our country. Recently, it has
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